
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

C.P No.537/ (MAH)2017

CORAM Present SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE.CUM.ORDER SHEET OF THE HEAzuNG OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 18.0I.2O 18

ORDER
cP s37 / t4(t)/NCLT/MB/MAH/2077

, sd/-

Due to paucity of time, list this matter on 8.2.2018.

sd/-

B.S.V. PRAKASH KUMAR
l4ember (l udicia l)Member (Techn ica l)

NAME OF THE PARTIES: Itz CaSh CaTd Ltd.

SECTION OF THE COMPANIES ACT: 14(1) of the Companies Act, 20 13.

S. No. NAME DESIGNATION SIGNATURE


